| TEM NO. 7 SECTI ON XVI A
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR B. SUDHEENDRA KUVAR
I.A No. 22-24 In CVIL APPEAL NQ(s). 4927-4929 COF 2002

PANKAJ GUPTA & ORS. Appel | ant (s)
VERSUS

STATE OF JAMMU & KASHM R & ORS. Respondent ( s)
(Wth appln(s) for clarification and office report ))

Wth
I.A. No. 1 1In Cvil Appeal NO 6068 of 2004

(Wth prayer for interimrelief)

I.A. No. 1 1In Cvil Appeal NO 6069 of 2004

(Wth prayer for interimrelief and office report)

I.A. No.1 In Civil Appeal NO 6079 of 2004

(Wth prayer for interimrelief and office report)

Dat e: 05/05/2006 These Appeals were called on for hearing today.
For Appellant(s)
M. N. Ganpat hy, Adv.
M. Ashok Mat hur
M. N. Ganpat hy
Ms. Purni ma Bhat
M. Anil Kumar Jha
M . Hi mi nder Lal
For Respondent (s)

M. J.S. Attri, Adv.

M. Anis Suhrawardy , Adv

M. Satish Vig , Adv

Rr- Ex-Parte , Adv

M  Anoop Kumar Srivastava, Adv.

M . Rameshwar Prasad Goyal , Adv



M. Anis Suhrawardy
M. R D. Upadhyay

M. CGoodwi |l | ndeevar

UPON hearing counsel the Court nmade the foll ow ng

ORDER

An application for nodi fi cati on of t he order dat ed 16. 9. 2004

of t he Hon’ bl e Court and

anot her application for extension of tinme are ready for hearing. List the applications before
the Hon' bl e

Court.

( B. SUDHEENDRA KUNAR)
Regi strar

hj



